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CENT11AL A{1Y1INISTRATIVE TRIBUNAL 

All AH l\B A 0 BEN CH All AHABA [J. 

OPEN COURT 

Original Application ~o.1133 of 2003. 

Allahabad this the 1Sth day of September, 2003, 

Hon 1ble Mr.Justice R.R.K. Trivedi.• v.c • 
Hon'bla Mr,D.R. Ti~ari, Member-A • 

Ghanahyam Cas 
Son of Shri Jhajan Ram 
aged about 30 years 
resi cent of C. No.65/3 MES Key Personnel Quarter 
Badaun Road, Bareilly Cmitt ••••••••••••• Applicant. 

(By Advocate : Sri R.C. Pathak) 

Versus. 

1. Uni on of India throu gh Secretary 
Ministry of l:efe nce New C9lhi. 

2. Engineer in Chief 
Engineer in Chief Branch Kashimir House, 
.l\ .H.O, O.M.O• P.O. Ne w Calhi-110011. 

3. Chief Engineer, f.entral Command 
Luckn ow . 

4. Chief Engineer 
Eare illy Zone, Bare illy. 

s. Commander Works Engineer No.1 
Ce hrad.Jn Cartt. 

6, Comman de r Works Engineer (Hills) 
~hradJn. 

• •••• Res po n ce n ts. 

(By Advocate: Sri Q.J{,, P'an~y) 
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(Hon'ble Mr.~ustice R.R.K. Ttivadi• V.C.) 

By thi& a.A., filed under section ' 19 of 

Aaninistrativa Tribunals Act, 1985, applicant h as pr aya d 

for direction to respondents to declare the result of 
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the test/interview held on 4/5.12.2000 for the post of 

Chowkidar, G.I. Mazdoor, Safaiuala. Befora com1ng to this 

Tribunal ap olicant f1 led a detailed representation for 

aforesaid relief before Engineer-in-Chief Branch, lirmy 

Headquarters, IQ.H.Q. P.O• NelJ f.elhi, copy or which has 

been filed as Anne>«.Jre-1 A. In our opinion, ends of justice 

shall be batter served, if the responc:Snt No.2 ia directed 

to consic:Sr and decide the representation of the applicant 

' by a reHsoned order within specified time. 

2. The O. A. is accordingly disposed of finally uith 

a direction to En t,:: ineer-in-Chie f, Army Headquarters, 

O.H.Q, P.O. Neu Celhi, to consi cer and deed.de the 

representation of the applicant by a reasoned order within 

a period of 2 months from the date of a copy of this order 
I 

is filed. To avoid delay applica nt may file fresh copy 

of representa tion alon~with copy of this order. 

No order as to costs. 

~' ~C"c-=to-
Member-A 

~ .-p-
Vi ce-Chairman. 

Mani sh/-
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